SALE NOTICE UNDER IBC, 2016
M/s. PERFECT INTERNATIONAL FABRICATORS PRIVATE LIMITED
(UNDER LIQUIDATION)
Liquidator Address - Dld No.224A/New No.346/1, Avvai Shanmugam Salai,
Gapalapuram, Chennai- 600086
Assets and Properties of M/s Perfect International Fabricators Private
Limited (Under Liquidation), forming part of Liguidation Estate are for sale by
the Liguidator. The Sale will be done by the undersigned through the E-
auction Platform “Auction Tiger” https://ncitauction.auctiontiger.net of the
service provider M/s E- Procurement Technologies Ltd {with unlimited
extension of Five minutes each). Detailed list containing the assets put up for

auction areas under.
it Reserve Incremental

Lot Description esene | emn o
Swaraj Mazda Van (41 seater)

Lot 1|Make: Swara) Mazda Ltd., 1,56.905 15,691 5,000
e No: TN 48 P 1339
10000 Equity Shares of

Lot 2| Rs. 100 each in Truchirappalli | 5.31441 | 53144 10.000
Engineering and Technology
Cluster (TREAT)

E- Auction timing is from 11.00 AM to 04.00 PM on 19-05-2023
1. Interested applicants may refer to the complete e- auction PROCESS
IMEMORANDUIM document containing complete auction information and
terms and conditions including EMD requirement etc., available on
https://ncltauction.auctiontiger.net or may request through e - mail to
sripriya@spka.in or casripriyak@gmail.com
2. The Liquidator has the right to accept or cancel or extend or modify any
terms and conditions of E- Auction or the liquidator can cancel the E-
Auction or any item of E- Auction at any time. The Liquidator has the right to
rejectany of the bids without assigning any reasons.
3. Deadline for payment of EMD (i.e. 10% of reserve price) and document
submission is 05.00 PM on 16-05-2023.
4. E- Auction will be conducted on "AS IS WHERE IS", "AS IS WHAT 18"
“WHATEVER THERES"and “NO COMPLAINT" basis only.
Sripriya Kumar
Liquidator
1BBI/IPA-001/IP-PO0771/2017-2018/11316
224A (New 346/1) (Next to National Public School)
Avai Shanmugam Salal, Gopalapuram
nai - 600086
E-mail sripriya@spka.in; casripriyak@gmail.com

Place: Chennai
Date: 02-05-2023

8 POLITICS & PUBLIC AFFAIRS

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
W/S. KELLYS BENEFIT NIDHI LIMITED
PARTICULARS

1[Name of Carporate Person Kellys Benefit Nichi Limited

2 |Date of incorporation of corporate parsan | 0971211987

[Rulhority under which corporate person s
incorporated / registered

Registiar of Companies, Chennal

4 [Corporate identity number | imited abilty| U67120TN1987PLCOT5141
dentity number of corporate persan

[Address of he registered ofice and 78729, Muriappa Road
prncipal offce (f any) of corporate person Kipauk, Chennai 600010, Tamil Nadu,

6 |Tiquidaion commencerment date of 8042023
[corporate person

7 |Narme, address, email address, telephone | NI L Chandrasekar
[number and the registration number of the| 18/29, Muriappa Road,
liquidator Kilpak, Chennai 600010
chan38ibe@gmeil com
0444785885, +91 77083986
e on ot 0181530201268

8] Last date for submission of claims 27.05.2023

Notice is hereby given that the M/S. KELLYS BENEFIT NIDHILIMITED has commenced
28.04.2023.[L

The stakeholders of M/S. KELLYS BENEFIT NIDHI LIMITED are hereby called upon o
‘submit a proof of their claims, an or before 27.05.2023, to the liquidator at the address
mentioned againstitern 7

T their

llother

by postor

false or mi penalti

Sdl-
Chandrasekar

Date: 29.04,2023 Reg. No.- BBIIPA-001/IP-P-01782:2019-2020/12968

Place: Chennai Liguidator appointed by the Members of the Company

e
MPSAME
No. 373/MPSAMC/HR/908/2023

M.P. STATE ASSETS MANAGEMENT COMPANY LTD. .-
(Govt. of M.P. Undettaking)
4™Floor, 45-A, Arera HIIIS Bhopal - 462011 {CIN : U70200MP2022SGC059606)
Phone : 0755-2597290 | E-mail : info-pamd@mp.gov.in, Web. : http://pam.mp.gov.in

APPOINTMENT ON THE POST OF LEGAL ASSISTANT DATA ENTRY OPERATOR/STENOGRAPHER
& DRIVER IN MADHYA PRADESH STATE ASSETS MANAGEMENT COMPANY LTD

To meet the man power requirement, Madhya Pradesh State Assets Management Company
Lid., invites applications for following 01 indicative post from eligible candidates: -

Bhopal, Date : 01.05.2023

Rs.6500/- P.M)
(Contractual)

S.| Name of Post & No. of Remarks/ Qualification/ Experience

N. Salary Post

1 |Legal Assistant Total-01|1. Law Graduate from a Recognized University with
(50,000+EPF 13% UR-01 |Minimum 50% Marks

2. Applicant must have been enrlled as in Advocate
with Bar council of India/State Bar Council in terms of
Advocate's act 1961

3. Applicant Should have been a Practicing Advocate with
3 years' Experience before any High court/or Bench of the

Central Administrative Tribunal in India or Having Working
Experience of Minimum 3 Years as a Legal Profession with
any PSU/Govt. Deptt. or Statutory Organization/Authority.
4. Professional Legal Skills in Drafting Submissions/
Proficiency in Language.

5. Experience in Handling cases related to arbitration
under Arbitration & Conciliation Act,
Madhyastham Act, 1983

1996 and M.P

for Skilled category
Rs. 18,000 P.M.)
(Contractual)

2 |Data Entry Operator/Total-01|1. Graduate from a Recognized University with Minimurn
Stenographer UR-01 |50% Marks or equivalent
(As per Madhya 2. Applicant Should Have Working Experience of Minimum
Pradesh Contractual 5 Years as a Data Entry Operator/Stenographer with any
Rules. 7th pay matrix PSU/Govt. Deptt. or Statutory Organization/Authority.
level 6) (Ct

3 |Driver Total-01|1. Aspirants must have passed Class 10th from a
(Fixed collector rate| UR-01 |recognized board or its equivalent

2. Candidates must have a valid driving license for heavy
and light motor vehicles.

3. At least three years of experience is needed in driving
light s well as heavy motor vehicles.

4. Aspirants should have some knowledge of motor

General Terms and Conditions :
1. Applications for the post shall be

requirements of the MPSAMC

any reason thereof.

M.P. Madhyam/109685/2023

2. The appointment on post will be purely on contractual basis |n|(|ally for One year, which
can be extended, based upon satisfactory performance and mutual consent as per the

3. MD, MPSAMC reserves the right to increase or decrease the positions (no. of post, based
on actual position of requirement) advertised and to fillinot fill them from the merit/waiting
list. MPSAMC reserves the right not to declare any waiting list.

4. MD, MPSAMC will have full right to accept or reject any or all applications without assigning

5. The last date for submission of applications and all details are mentioned on the Rule
Books, which are also showing on https://pam.mp.gov.in.

through email at i ov.in only.

MANAGING DIRECTOR

GRAVITA

AN INDIAN MULTINATIONAL COMPANY

7o Loy
Aaross § Cantinents

Recycling For a Better

TOMORROW

At Gravita, we understand
that responsible recycling
not only creates sustainable
value for the green economy
but also for all our
stakeholders. we have
maintained a growth
trajectory and are confident

to keep progressing on our
11 ECO RECYCLING DNA D L= IR e
CONSClous s | 8 Business Vericals g
anacaring raciliies :L”»{L”Q”““”i:\ﬁfﬁl‘ tons “To be the most valuable
TSRS RS v sy company in the recycling
P
&% We recycle to save environmen
e in Crores
o o o,
+26% +33% +44%
2,801 286 201
Statemant of Goneolfdated Audited Financral Resultc for the Year Ended 31" Maroh, 2023 (R i Crores)
B paroutore QuerterEngea | Quortoréndea | QuarierEnded | Yearfndes | Yeor Ended
S e reSaest | Jibases | Sressess
1 Tetatinsam from sperations (et 77206 79308 es.ss 2093.68 222571
+ e oo the i (eors T cetonaandr oy er oor eres rosos
B — er oy v ronen
L PG s it A T A Excton
PR = = P = s
5 Total Gomrchansivs incams for e poriod = == o= 2037 vas7a
1ty iare Gapial( ace valie per share k7 == T = ) a1
7 Reserves (enculding evaiunin ieserse) orerz 7500
& cornings per Share (fter 1 & minorty msrest(of s - cach)
2 Basic a3 702 en 2072 20.60
o) Dilsect o1 742 e 202 20.60
ey Numbore of Auliod Standalone Financlal Rasults (s In Grores)
T Tumever (e sales) eves 70876 se0.95 252439 Tsoa.18

2 Prafit Bafore Tax
3 Total Comprehensive Income for th period

NOTES:

2)Tha abova is an axtract of tha detallad format of quartar and yoar andsd rasults flled with the Stock Exchnges undar Ragulation 33

s2.04
s1.07

2241
1732

15.60
1231

116.25
10115

.75
29.75

of the SEBI (Listing a:
SVABIE o The wetaios of tha Siaek EXEnonGas vie: s s

5. The fullformat.of tho quarter and yoar andad rasuts sre
he same the.

wabsite of the company viz. www.qravitaindia.com

b)Exception and/or Extracrdinary items adjusted in the Statement of Profit and Loss in accordance with Ind-AS Rules.
\ave been reviewed by the Audit Committee and approved by the Board of Directors at their respective

) The above results h
meetings held on I* May 2023

Place : Jaipur
Date : 1" May, 2023

i
CIN: L29308R.11982PLCO0E70

Registered Offica: Saurabh, Chittora Road. Harsulia Mod,
Diggi Malpura Road. Tehsil - Phagi. Jaipur 303804 (Rej.)
Telephone:

For Gravita India Limited
=
Yogesh Malhotra
Whole-time Director & CEO

Website: wvw.gravitaindia.com

DIN : 05332393
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KARNATAKA ELECTIONS

1 mn jobs, uniform civil
code: BJP's poll promises

ADITI PHADNIS
New Delhi, 1 May

romises for one million
P jobs in the manufactur-

ing sector and a plan to
developthe state into a hub for
electric vehicles highlighted
the Bharatiya Janata Party’s
(BJP's) manifesto for the
upcoming Karnataka elec-
tions, which was released in
Bengaluru on Monday.

The other major points
included providing “ease of liv-
ing” for apartment residentsin
Bengaluru through aconsulta-
tive committee and an initia-
tive to drive collaboration
between small and medium
industries and industrial train-
ing institutes. The promises
are in keeping with Prime
Minister Narendra Modi's
pledge during the campaign
for the elections that, if voted
to power, the BJP would not
distribute ‘revdi’ (gifts) but
‘would offer fundamental gov-
ernancechanges.

At the school level, the BJP
has promised a plan under
which the state government
will team up with eminent
individuals and institutions for
an upgrade of state-run
schools. The document,
named BJP Praja Pranalike,
was released by the party’s
National President J P Nadda.
Chief Minister Basavaraj
Bommai and veteran party
leader B S Yediyurappa were

present on the occasion, along
with other leaders.

For farmers, the party has
promised a ¥30,000-crore fund
to set up micro cold storage
facilities, agro processing units
in every gram panchayat and
modernisation of agricultural
produce committees.

Although former chief
minister B 8 Yediyurappa had
said the party would make
“performance” its USP and
not Hindutva, the party has
promised to set up acommit-
tee to make recommenda-
tions on the implementation
of a Uniform Civil Code.
Gujarat, Uttarakhand, and
Assam have already set up
such committees.

POLL MANIFESTO

©30,000-cr fund to set up miao
cold storage units, agro processing
units in every gram pandiayat

©1,500-cr plan to develop
several dircuits

= 3free cooking gas cylinders to

Reviving the issue of illegal
immigrants, the party said it
would ensute introduction of
the National Register of
Citizens and “speedy deporta-
tion of all illegal migrants®, a
pledge that could present legal
and logistical challenges.

Theparty also reiterated its
commitment to end the
“unconstitutional” reservation
for Muslims. Just before the
polls were announced, the
BasavarajBommai-led Cabinet
decided to do away with 4 per
cent reservation for Muslims
and divide it equally between
Lingayats and Vokkaligas —
twopolitically influential caste
groups in Karnataka. Nadda
said the BJP’s vision for the

each BPL family in a year

1 mn housing sites to be
identified for the homeless

The promises are in keeping
with PM Narendra Modi’s pledge
that, if voted to power, the BIP
would not distribute ‘revdi”
but offer fundamental

| governance changes

state was “justice to all,
appeasement tonone”.

The manifesto was not
without allurebut these were
small: Three free cooking gas
cylinders to BPL families in a
year — one each during the
months of Ugadi, Ganesh
Chaturthi, and Deepavali. In
contrast, the Congress —
which will unveil its manifest
later this week — has offered
many freebies in its campaign
speeches, including 200 units
of free power to all homes, 10
kg of rice to BPL households,
32,000 monthly assistance to
the woman head in every

family and a monthly
allowance of 23,000 to unem-
ployed graduates.

Demographicchange:1.4 mn
fewer voters aged below 39

Numberof electors
above 50 yrs sees
a2.8-millionrise

VIKRAM GOPAL
New Delhi, 1 May

Karnataka appears to be going through a
demographic shift, at least going by its
electorate for the upcoming Assembly
polls in the state, to be held on May 10.

There has been an absolute decline in
voters aged between 20 and 39, compared
with 2018, and there has been a huge
increasein voters aged over 50. This,even
asthe total electorate hasrisen by 4.72 per
cent from 50.7 million to 53.1 million.

According todatashared with Busirness
Standard by the office of the Chief
Electoral Officer of Kamataka, thete has
been a 1048 per cent decline in voters in
the 2029 age cohort and a 2.7 per cent
decline in those aged between 30 and 39.
However, there has been a 9 per cent
increase in first-time voters — those aged
18 and 19, according to the Election
Commission.

‘Taken together, the number of voters
aged below 39 has reduced by 14 million
compared with 2018. At the other end of
the scale, there has been an increase of 2.8
million in voters aged over 50.

In terms of share of total electorate,
there has been a slight increase in first-
time voters, from 2.12 per cent of the elec-
torate in 2018 to 2.21 per cent now.
However, there hasbeen a decline in those
aged 20-29 and 30-39, with the shares of
the cohotts reducing from 21.9 per cent to
187 percent, and 26 percent to 24 percent,
respectively.

Meanwhile, the sharpest rise was seen
in the 50-59cohort, whose share rose from
14.2 per cent to 157 per cent. In absolute
terms, the number of votersin this cohort
rose by 1.1 million. Despite the changes,
those aged below 39 form an absolute
majority of voters in40 seats. Overall, they
account for over 40 per cent of votes in
189 of the 224 Assembly seats.

Mismatch

AGE MATTERS
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Seats with youngest voter profile
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s Source: thiefElectoral Officer, Karnataka

39— accounting for 56 per cent of the elec-
torate. Only one candidate from the three
parties belongs to this age cohort,
Congtess’ Shridevi Nayak, who is 36, acc-
ording to her affidavit. The BJPcandidate
isaged 45 and the JD(S) candidate 50.
Devadurga is followed by

However, there are only two seats
where there is more than one female can-
didate from the three principal parties —
Karwar in the coastal region, and the Kolar
Gold Field seat, which is reserved for can-
didates from the Scheduled Castes.
Overall, the Congress and the BJP have
fielded 11 h,andthe

Hagaribc iin dis-
trict, where voters aged below 39 account
for 55.6 per cent of the electorate, and
Yadgir in the district of the same name,
‘where those aged below 39 form 54.5 per
cent of the vote base.

However, thete appearstobe a

InHagaribc i, theyoungest

between theelectorateand thecandidates
fielded by the three principal parties —
the incumbent Bharatiya Janata Party,
Congress, and Janata Dal (Secular).

Take for instance the Devadurga
Assembly seat in Raichur district, which
is reserved for candidates from the
Scheduled Tribes. Thisis the seat withthe
highest proportion of voters aged below

candidate from the three partiesis 48 and
the oldest 52, while in Yadgir the youngest
contestant is 69 and the oldest 87.

‘Womenvoters

Similar is the case of women voters, who
account for a majority in 112 seats. In fact,
‘women outnumber men in the 30-39, 50-
59,60-69,70-79, and 80+ age cohorts.

JD(S) has fielded 12.

Political analyst A Narayana, who
teaches at the Azim Premji University in
Bengaluru, said one could not draw strong,
conclusions from data of voters’ age,
‘because none of the cohotts represented
ahomogenous group. “The caste and reli-
gious composition of these voters would
playa huge role,” he said.

However, he added that from his field
surveys it appeared that the Congress had
an edge in terms of older voters and
‘women. “It appears that there is an anti-
incumbency sentiment, primarily because
of high inflation,” he said.

Can grant divorce using special powers,
waive 6-month waiting period, says SC

‘The Supreme Court held on Monday it
hasthediscretion todissolve a marriage
on the ground of “irretrievable break-
down” in exercise of its plenary power
under Atticle 142 (1) of the Constitution
and can grant divorceby mutual consent
while dispensing with the six-month
waiting period mandated under the
Hindu Marriage Act, 1955.

‘The Bench said it was not a matter of
right, but adiscretion which isto beexer-

cised with caution, keeping in mind sev-
eral factors ensuring that ‘complete jus-
tice' is done to both parties.

Article142 of the Constitution allows
the apex court to do “complete justice”
in matters pending before it. In its 61-
pageverdict, the top court also dealt with
the issue of whether a party can directly
canvass before it the ground of irretriev-
able breakdown by filing a writ petition
under Article 32 of the Constitution. Pl

Sedition law review in
advanced stage; Govt

The process of re-examining the 152-year-
old sedition law is in “an advanced stage®,
the Central government told the Supreme
Court on Monday. A Bench of Chief Justice
D Y Chandrachud and Justice J B
Pardiwala noted the submission of
Attorney General R Venkataramani that
the government has initiated the process
to reexamine section 124A of IPC. The
court adjourned the case hearing to the
second week of August. BS REPORTER
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